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Annexure-7
Name of the Corporate Debtor: Windals Auto Private Limited; Date of Commencement of Liquidation: 09-12-2024; List of Stakeholders as on: 07-02-2025
List of Other Stakeholders, if any (other than financial creditors and operational creditors)

(Amount in ¥)

Catregory of Details of Claims Details of claims admitted e
stakeholders received
t of any
Name of | (preference . % share in | Amount of | mutual A):\:;m m;’:’: o |
S1 No shareholders Fom— Amount covered Whether lien/ eotal contingent| dues s L g 5,
stikehiaidar Jequity Date of Amount R Nature of by lien or attachment Amount covered nt of ddaim that claim under if any
shareholders | receipt Claimed 3 Claim attachment removed? b arantee amm} rejected| verification
admitted Y gu claims may be
/ 1:)::;34 pending disposal (Yes/ No) bierid setoff
NA NA NA NA NA NA NA NA NA NA NA NA NA NA NA

For, Windals Auto Private Limited

{(Under Liquidation)
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Liquidator




